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Re: Constitution of the Task Force to suggest applicable framework post De-
tariffication of erstwhile tariffs
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The IRDAI has examined the recommendations of the Working Group constituted for
suggesting the regulatory framework post de-notification of the existing tariffs. Post
de-notification, the conduct of general insurance will be guided by a principle based

guidelines. Insurers are already stand enabled on product design with “Product Filing
Guidelines for General Insurance Business”.

i, Ueh! b FREBRU & g TiIeRT gRT adw Ugees! & Safiid SfigEHT
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Since, de-tariffication requires de-notification of existing tariffs by the Authority and
publish the same in the official gazette, it has been decided to constitute a Task Force,
under the Chairmanship of Shri Rajendra Beri, Member, Insurance Advisory
Committee (IAC), consisting of representatives from the following insurers/reinsurer:
1) g sfear taRy su-t fafies;
New India Assurance Co. Ltd;
2) TISIUHT Wi SRd SRARY U fafiies:
HDFC Ergo General Insurance Co. Ltd:;
3) SIS 3o o-Rd SRR SuH! fafies:
Bajaj Allianz General Insurance Co. Ltd;
4y T &S SR SR S foifee:
Go Digit General Insurance Co. Ltd:
5) S YT IR SR Hu-t faftes:
Royal Sundaram General Insurance Co. Ltd;
6) R JATURUT ST T (SHSSEee):
General Insurance Corporation of India;
7) &t urdiy Rig ST, srfuras R (THue), I Saes:

Shri Randip Singh Jagpal, ED (NL), Member Convener;
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The Task Force is required to suggest broad prudential guidelines and address
associated critical operational aspects as a guidance to Insurers.
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The following are the terms of reference for the Task Force.

1) A f6d SHar fowd! ot Rigia sneuma wuar o R &)

To recommend principle based framework of matters to be addressed

2) UG B R SHRRET ot sgawiteli 3 forg feenfdeit &1 ursw g

To suggest draft of guidelines for de-notified lines of business
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The Task Force should submit their recommendations within three weeks from the
date of issue of this Order.
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